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I THE CENTRAL ADMINISTRATIVE TRIBUMNAL HYD:ZRABAD BENCH AT HYDERABAD P
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0.4.10.638 of 1995, R

Betuwoen o Dated: 10.5.1995.

1. :S.Chandrababu. bs K,Venkateshuararao,

2. D.Gidaon. ' 7¢ JV.3.K,Prasad,

3. . S.Prabhakararao. B. G.Ravikanth,

4., ; S.Parvathi. _ 9. Ch., V.Ramana. g

5. B.Satyanarayana., 10, A.Vasundharsa Rani. :
s Applicants i
And :

1. The Union of India, represenfed by the Secretary, Department
. of Telecommunications, Sanchar Bhavan, Naw Delhi.

2;3 The Chief Genersl Mamager, Telecommunications, A.P.Circls, Hyd. L
‘ i

3. The General Manager, Telecommunications, Warangal Arsa, at
Hanamkaonda,

4. The General Manager, Telecummﬁnicaticns, Hyderabad Areeatat
Secunderabad.
: Manager, Warangal. o
S« The Taelscom District ENSFRuaEyxE8axyaxsMdyy t
) AN

6. The Telecom District Enginesr, Sangarcddy.

7.j The Chief Superintendent, Central Telaegraph COffice, Hydsrabad. Q

T

“ee R@Spondeﬁts ;

A

Copnsml for the Applicants : Sri. T.V.V.3.Murthy . |
C@unsel for the Respondents : Sri. NJR.Deveraj, Sr, CGSC, ‘

1

CORAM:

Hon'oble Mr. A.B.Gorthi, Administrative Member .

COﬂtd:oooZ/“
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Copy tu:-‘

e
(8}
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1. The Sacretary, Dmhartmant of Telecommunications, Union of
India, Yanchar Bhavan, Hesu Delhi.

2. The Chisf General Manager, Telscommunications, A.P.Circls,
Hyderabad. o

3. Tha Gendral Manager, Telecommunications, “Jarangal Area, at
Hanamkonda.

4., The Gengral Manager, Telacmmmunicatimns,'Hyderabad Area at
Secunderabad. '

'S5, The Teldcom District Manager, Warangal.

6. The Tel%cmm District Enginesr, Sangareddy.

7+ The Chigf Superintendent, Central Telegraph Uffice, Hyderabad.

8. One copy| to Sri. T.V.V.S.Murthy, advocate, CAT, Hyd.

5. One copy| to Sri. N.R.Devaraj, 5r. CGSC, CAT, Hyd.,

10. One sparF COPYe |

Rsm/-
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O,A,No ,638/95 Date of Orders '10,5,95

X As per Hon'ble Shri A.B.Gorthi, Member (Admn,) X

* % %

3

The applicants were initially apppinted as
RTP Postal Assistants in Mashaboobnagar District some time
during 1980-84, They were. subsequently regularised on

various dates between 1982-89, Their claim in this OA is

for a direction to the respondents to pay tﬁem Productivity

Linked Bonus for the period that they worked &s RT¥P¥/SD

Postal Assistants.

2. ~ Heapd learned counsel for both the parties,
Mr, K.Vasudeva Reddy, learned counsel for the applicant has

drawn my attention to the julgement in OA.611/94 dated 31.5.94

Mherein telief was g}aﬁteé to similarly Si%uated applicants.

3. . ' In view.oflthe above this OA is also allowed

at the admission stage itself and the respondents are -
directed to grant the applicanthhe,same benefitsﬁaS.given

to those in OA,611/94, ‘The respondents shall cémply_with
this order within a period of three mobths from the date

of communication of the samey NO order as to costs, o

( A,8.GORTHY )
~ Memper (Admn, )

Dated s 10th May, 1995 I3

( bictated in Open Court %
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'tted and Interim directions
issfed,

"Allowed,
Di posed of with directions

- Dismissed,

dis issed as withdrawn
Dasmissed for default

'Réjec ed/Ordered.
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